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| TEM No. 23 Court No. 5 SECTION XI'I A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.7215-7216/2000
(From the judgenent and order dated 02/11/1999 in RWAMP 3005/ 99

of The H GH COURT OF A.P AT HYDRABAD)

CHI NTA SURYANARAYANA REDDY & ORS Petitioner (s)
VERSUS
SPL. GR DY. COLLECTOR (L. A) & ORS Respondent (s)

(Wth prayer for interimrelief)

Date : 28/09/2000 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE M JAGANNADHA RAO
HON BLE MR JUSTI CE K. G BALAKRI SHNAN

For Petitioner (s)
Ms. S. Usha Reddy, Adv.

For Respondent (s)
M. @ntur Prabhakar, Adv.
Ms. K J. John & Co., Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER



